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(b) No, Sir. Scholarehips are be-
ing sanctioned in cases where the
information asked for in the applica-
tion forms is found to be given in full.
The last date for the receipt of appli-
cations was September 1, 1958.

{¢) Ad hoc amounts for a period of
four months were remitted to the
Heads of educational institutions ) in
July, 1958, for payment to the eligible
students. Every effort is being made
to pay the remaining amounts of
scholarships as eafly as possible,

Colonies for Scheduled Castes

2436. Shri Hem Raj: Will the Min-
ister of Home Affairs be pleased to
state:

{a) the amount of money given to
the different States for the construct-
ion of colonies for Scheduled Castes

during the years 1956-57, 1957-58 and
1858-59 so far;

(b) the amount spent by each State
during these years; and

(c) the amount which lapsed dur-
ing 1956-57 and 1957-58, State-wise?

The Deputy Minister of Home
Affairs (Shrimatt Alva): (a) to (c). A
statement showing the amounts san~
ctioned to different States for colonies
or housing programme for Scheduled
Castes, the amount spent by each
State and the amounts lapsed during
1856-57 and 1987-58 is laid on the
Table of the House. [See Appendix
V1, annexure No. 12). The progress
reports from Mysore and Jammu and
Kashmir for the year 1987-58 are
awaited.

As for 1958-59, under the revised
procedure, the grant-in-aid is paid
monthly in the form of Ways and
Means Advances by the Ministry ol
Finance to be adjusted finglly on the
basis of actual expenditure. The
amount spent during 1958-59 will be
known only after the close of the
year,
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12.02 hrs.

DEATH OF DR. BHAGWAN DAS

The Minister of Home Affalrs
(Pandit G. B. Pant): I was deeply
grieved to read the sad news of the
demise of Dr. Bhagwan Das that was
published in the papers this morning.
Dr. Bhagwan Das  occupied a con-
spicuous place for more than 50 years
in our social] cultural. educational and
public life. The void that he has left
will be hard to fill. He represented a
generation which has almost passed
now and of which hardly any re-

presentatives are now in our midst to-
guide us.

Dr. Bhagwan Das's reputation went
beyond the shores of our own country,
He was a sage and saint; he was clean e
and pure in mind and in spirit; neat
and tidy in his dress and his ways of
life; methodical in everything that he
did. He was an eminent scholar,
philosopher, theologian, and he dedi-
cated himself to the service of the
country and found greatest pleasure-
in developing the cultural traits which
were the characteristic feature of our
life in the ancient days.

His knowledge of Sanskrit literature,
religion, psychology, philosophy,.
sociology, etc., was almost unrivalled.
But he was not a mere literateur; he
was a man of action. He went to
prison at the country’s call at fairly
advanced age. He was the founder of
many educational institutions and was
associated with the Kashi Vidyapith
and the Banaras Hindu University,
from the very inception. He gave the
best to his country, to his people.
He had a cosmopolitan outlook, and
though deeply religious, he believed in
the essential unity of all religions.
He was a harbinger of peace and

unity during all the stages of his
lite.

I find it difficult to say more about
him. He was a man who will ever
live in the annals of our country. He
was widely respeeted and revenid for-
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{Pandit G. B. Pant]
his manifold qualities. I.would re-
quest you, Sir, to convey the sym-
pathies and condolences of this Housc

to his distinguished son, Shri  Sri
Prekasa, and other members of his

wrd o o feer & wd & w3 dofore
famre i AT 013 § W< xg v fs g
wwven e qard & g Y aw § | gy

family.
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& 0 wew w7 o s § W
el o & mrTw gwd o &
& Wit ¥ g W e
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Shri H. N. Mukerjee (Calcutta—
Central): Mr. Speaker, Sir, on behalf
of our group, I add my voice to that
of the hon. Home Minister and of my
hon. friend, SetheGovind Das, in ex-
pressing our homage to the memory
of Dr. Bhawgan Das. The tenure of
man in this planet is limited and we
cannot claim that Dr. Bhagwan Das
did not live up to a ripe old age. He
died full of years and honours and

he was a rare man of the sort whose

void, I fear, will be impossible to fill.
He was learned in ancient lore and
he wag at the same time eensitive to
modern problems and discussed them
with perspicacity.

In the true Indian fashion, he tried
to take all knowledge as his province:
he never lived in the ivory tower of
scholarship. He took part in the free-
dom struggle of our country and he
was a Member of the Central Legis-
lative Assembly. He was a scholar of
stupendous dimensions. I remember,
if T am permitted to make a personal
reference, that when some years ago,
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pressed on behalf of all of us not
only on behatt of Government. It
has been said that a beautiful young
man is an accident of nature, but o
beautiful old man is a work of art;
and, the late Dr. Bhagwan Das be-
Tonged to the latter category. It was
ot given t0 my genaration to come
dnto tlose contact with him, as there
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are some who have had the privilege

to benefit by his great personality
and guidance.

As Jaiprakash Narain recently said,
it is not enough to have a good Parlia-
ment and good administrators. We
need men like Ramana Maharshi and
Dr. Bhagwan Das to guide our coun-
try in a very important and vital
aspect of oyr life—the cultural and
spiritual life of this country. His
scholarship told us something of the
height of the Himalayas and the
purity of his life refleéted the purity
of the Ganges, on whose banks he
lived and died. His void, as Professor
Mukerjee rightly pointed out, cannot
be filled. For the younger generations,
he will always remain a shining ex-
ample of dedication to the cause of
our country and the combination ofs
scholarship which is not divorced from
action, but scholarship which is wedd-
ed to action.

Shri M. R. Masani (Ranchi—East):
On behalf of the Independent Parlia-
mentary Group, 1 associate myself
with the sentiments that have been
expressed by the hon. Home Minister
and other speakers. Dr. Bhagwan Das
combined in himself all that was best
in our ancient and recent past. But
he also brought to it a spirit of
modernity and an understanding of
the spirit of the times.

I remember when two decades ago,
some of us came into contact with
him, we were tremendously impressed
with the gift he had of translating to
our own day the wisdom that has come
down to us through the ages of our
civilisation. In his son, Shri Sri
Prakass, he has left to us a legacy of
all those fine qualities of heart, mind
and integrity which were so well em-
bodied in him.

Shri Khadilkar (Ahmednsgar): May
T associate myself with the sentiments
expressed by the hon. Home Minister
on the passing of Dr. Bhagwan Das.
T had no occssion to him, but on
our side, we know boemu. be
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{Shri Khadilkar]
wielded great influence in theosophi-
cal circles. In his later days, entirely
all his philosophical enquiry was dir-
ected towards one purpose. From
what I could see - from some
of the writings that appeared
in the philosophical literature, he
was trying to evolve a certain amount

" of unity, as pointed out by the hon.

Home Minister, unity ©chind ail
religions. 'Nowadays, we find that
such scholarship and such dedication
to learning is . disappearing. It is
right and proper that this House pays
its homage to a man of great learn+
ing and equally a man of noble living
as Dr. Bhagwan Das.
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Wy "y, T wEEy § aur uw
AT 7 90 e WEAEE A &
v 8 A1 58 wgr § F e wfw o gwd
w9 B Arrfaee e o avs ¥ afafae
@ gl

st w2 ot fow A ¥ @
ag Ty gat ¥ ¥ wa I welt v
ot 31 3 3§ R ¥ W Tl
¢ forgd tgfr s o @1 a9
fmafergigNoragd
A, ot o gk 0% ¥ s
T & 7 fr g9 wfge ara AR W@
wifaw frard T g% & TR 6
ftw 1 1 @ N gEwt N T
g §f 93 w1 wawy faw W £
e a1 o A & e w0 wmam-
TEAA A g WY w faw
woofia T 1 9 HY safrdt 1 e
# € Twy 1T wweAy A o w57 wwe
g & e s were wged @
frart 9% gZw A fagwet Ia%
qn o Hfrer o ¥ aar 3

s wa wroa wew (ferrgdY) -
W, WA, WTH #7 ag for W
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Lives of great men all remind ua,
We can make our lives sublime;

And departing leave behind us,
Yoot prints on the sands of time.
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ey oF & aifaw faary t oW,
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Mr. Speaker: 1 fully associate my-
self with all the sentiments that have
been expressed. I had the privilege
of being a member of the Central
Legislature in the days of Dr. Bhag-
wan Das. He was more a saint than
a politician, and he commended
universal respect. Whatever he said
was heard with very rapt attention.
It looks as if it is only yesterday
that both father and son were mem-
bers of the Central Legislaturc at the
same time. I never came across 2
more dutiful son and a more Joving
father than them. He was a stately
person with a flowing beard, white
and neatly dressed, with soft and
pleasing manners and a smile for
everyone, He reminded us of some
of the ancient rishis of our country,
whom we have not had the good for-
tune to see. He lived to a good ripe
age and left behind him an outstand-
ing example of embodying in himself
all that our ancient culture stands
for. His one contribution, as he has
been rightly pointed out, js that
though he was born in a very ortho-
dox place, at the same time, he tried
to popularise the liberal catholic
spirit of India, of Hinduism. He did
not make any difference betweer? man
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[Mr. Speaker]
and man. Men are not born in any
particular caste and it is through
their actions that they contribute
their mite to the growth of society.
I am sure that his soul has an abiding
place in heaven. We believe that
souls exist permanently. I am sure
that he will be with us, though not
physically, guiding the destinies of
this country and inspiring us for long
long number of years. As & mark of
tribute to the memory of the depart-
ed soul, I request hon. Members to
kindly stand up for a minute.

The Members then stood in silence
for a minute.

12-28 hrs,
PAPERS LAID ON THE TABLB

MANTIPUR AND TrIPURA HvDU MARRIAGE
ReGiSTRATION RuULzs

The Minister of Law (Shri A. K.
Sem): I beg to lay on the Table, under
sub-section (3) of Section 8 of the

19 SEPTEMEBER 1058 Laid on the Tadle

7405

Hindu Marriage Act, 1955, a copy of
each of the following Rules:—

(1) Manipur Hindu Marriage Re-
gistration Rules, 1967 publish-
ed in Manipur Gazette
Notification No. 1/J/37/52—858
dated the 0th July, 1858.
[Placed in Ldbrery, See
No. LT-931/88.)

(ii) Tripura Hindu Marriage Re-
gistration Rules, 1857, pub-
lisheq in Tripura Gazette
Notification No. F.3(148)-LR/
55 dated the 5th October,
1957. ({Placed in Library. See
No. LT-932/858.)

STATEMENTS SHOWING ACTION TAKEN BY
GOVERNMEINT ON ASSURANCES

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
I beg to lay on the Table a copy of
each of the following statements
showing action taken by the Govern-
ment on various assurances, promises
and undertakings given by Ministers
during the various Sessions of Second
Lok Sabha shown against each:

(5) Supplementary Statement No. VIII

() Suppiementary Stosaent Ne. X .

(i55) Supplementary Statement No. XV .

(iv) Supplementary Statement No, XV]

Pourth Session, 19s8.
VI, annexure

ThirdScnion

lA‘?@du

oy,
wvaceare No.

1957.

1957. {S»
# 1 annexure
0. 15).
Pirst Session, 1957. Sa
V1, annexure

16).

Nmnomnsmvmmlxm
SkrvicEs AcT

The Minister of State in the Minis-
try of Home Affairs (S8hri Datar): 1
beg to lay on the Table, under sub-
section (2) of section 3 of the All
Indig Services Act, 1951, & copy of
each of the following Notifications:—

(i) G.S.R. No. 790, dated the )3th
September, 1958, meking

certain amendments to Sche-
dule NI to the Indian Ad-
ministrative Service (Pay)
Rules, 1954,

G.SR. No. 791, dated the
13th September, 1968, making
certain unendmenu to Sche-
dule IIT to the Indian Police
Service (Psy) Rules, 1954
[Placed in Lidbravy, Se¢
No. LT-837/88.)

(i)





